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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, NEW DELHI

O.A. NO. 256/2025

In the matter of

Sachin Thakur -- Applicant
versus

Dept. of Forest & Enviornment & Ors.  --- Respondents

REPLY AFFIDAVIT ON BEHLAF OF RESPONDENT NO. 4/
DY.COMMISSIONER OF POLICE

|, Annant Mittal Deputy Commissioner of Police, South District,

New Delhi do hereby solemnly affirm and declare as under: -

1. That | am posted as above and as such am well conversant with

the facts of the case and am authorized and competent to swear

the instant affidavit.

2 That the instant affidavit is being filed in compliance with order

dated 12.02.2026 passed by this Hon'ble Tribunal in the above

noted case.

3. That briefly stated the facts of the case are that the applicant had

filed O.A. No. 256/2025 before this Hon'ble Tribunal regarding

illegal plotting/ illegal construction activities and tree cutting at

Western Marg, Saidulajab (Khasra No. 234, 235, 236, 237, 253,
286, 316/274 Kohinoor Farm) near Garden of Five Senses,

Saidulajab, New Delhi . Complainant made several complaints to

the various authorities but when no action was taken by the

; T
concerned authorities, therefore appl|C/alr}t<fj\rg_a?{®a
/s r
0.A. before this Hon'ble Court. N




4. In this regard it is respectfully submitted that in compliance with the
aforesaid orders of this Hon'ble Tribunal, a case vide FIR No.
219/2026 dated 07.04.2026 U/S 8/24 of the Delhi Preservation
of Trees Act, 1994 is registered at Police Station Mehrauli. The

copy of the said FIR is annexed herewith as Annexure-A.

5. That the investigation of the said case is still in progress and
further action shall be taken as per law based on the outcome of
investigation.

In view of the submissions made above the answering
respondent is ready and willing to abide by any further directions

which this Hon'ble Tribunal directs the answering respondent.

Anant Mittal, IPS
Dy. Commissioner of Police

VERIFICATION District, Delhi

Verified at New Delhi on | 9 this day of May 2026 that the
contents of the above affidavit are true and correct to the best of

my knowledge and belief and nothing material has been concealed

therefrom.

ATTESTED

NOTARY PUBLIC
NCT OF DELHI
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